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in short supply. I want to know 
from the hon. Minister in view of 
the heavy consumption in South India, 
whether he is going to sanction some 
more flour mills to South India. 
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FerUHser Allotted to states 

292. SHRI CHINTAMANI JENA: 
VJill the Minister of AGRICULTURE 
be pleased to state the quantity of fer-
tilizers so far allotted to various States 
during the first half of the current 
year. 

THE DEPUTY MINISTER IN THE 
MINISTRY OF AGRICULTURE AND 
RURAL REJCONSTRUCTION (KU-
MARl KAMLA KUMAR!): The ferti-
lisers are allotted separately for Khu-
rif (February-July) and Rabi (August-
January) seasons. A statement inai-
eating fertilisers allotted during Kha-
rif (February to July, 1980) is laid 
on the Table of the House. 

Statement 

FertiliZen all?tfed d'fring Khanf, 1 9~~(1 

(In 'uoo Tonnes:' 

SI. "\a'l1~ of tIle- State ~+P+K 
No. 

I Andhra Prad~ 240 .00 

2 Karnataka 227. 0 5 

3 KeraJa 64'08 

4 Tamil:Kadu 258'43 

5 Gujarat 'lOg oG 

6 M'i1hya Prad-:-sh 79'15 

7 Maharashtra ~54'9I 

8 Rajasthan sa· 04 
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Xamt" ()f tht" Statt" N+P+K 

Punjab 27 2 .58 
Haryan;t g6'28 

CUar Prades.h 4-14'36 

Himachal PracksJI 11'58 

Jammu & K~lllll.il' 17-6B 

A'tS.:'1Ill 11'91 

Bihar 67'66 

Oriss;l :)8·87 

West lkllgal I :~o'!;O 

MeghalaY'l 1'4(' 

Nagaland 0'50 

Sikkilll 0'711. 

Tripura 2'22 

ManipuJ' 3'og 

Others 9'· 16 ____ .. _._ .. _. _,._ ... ~ .. ___ ... __ ._._110_"_'__"_ , __ 
TOTAL 

SHRI CHINTAMANI JENA: May 1 
know from the hon. Minister on what 
basis the supplies were made on the 
intents by various States and types 
of fertilisers they have given? 

THE MINISTER OF AGRICUL-
TURE AND RURAL RECONSTRUC-
TION AND IRRIGATtON (SHRI 
BIRENDRA SINGH RAO): Sir, the 
fertiliser has been allotted to the States 
on the basis of their consumption 
during the last year. Also the avail-
ability of fertiliser is taken into consi-
aeration. But, fOr the Kharil season 
for which the question has been put, 
there has, in fact, been no difficulty 
about the availability of fertilisers. 
People have got as much as tbey re-
quire. 

SHRI CHINT I\MA:NI JENA: May I 
know frf'tll the hon. Minister whether 
in Talcher Fertiliser Plant there is 
more production of the sub-standard 
urea and fertfUsers which were not 
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ftt for belne' used tor the acrleultur91 
purposes? I. the Qovemment aware 
of the fact that ultimately "'!be urea 
produced bY the Talcher Fertiliser 
Plant used by the agriculturists has 
caused damage to the crop.? If so, 
the Government action on the issue? 

MR. SPEAKER: This question does 
not arise from this. 

SHRI CHINTAMANI JENA: The 
hon Minister said that according to 
the' requirements of various States, 
the allocation was maae. But, as tar 
a8 my information goes, to the states 
like Orissa etc .. their indents were not 
met by the Union Government accord-
ing to their requirements. 

SHRI BIRENDRA SINGH RAO: 1 
have already stateci that the demands 
from the States were met. AU tho 
states want to put in inflated demands 
thinking that there might be a pro-rata 
cut in the allocation to the States for 
the kharit season which is already 
over, the total demand from the states 
was 33.8 lakh tonnes and the alloca-
tion made was 25.5 lakh tonnes. I 
am glad to inform the hon. Member 
that the total consumption auring the 
kharif year was only of the order of 
21 lakh tonnes-four lakh tonnes 
short of the supplies that were made 
available to them. 

SHRI K. MALLANNA: What is the 
total demand and supply Of fer.1.iUsers 
in the country? If there is deficiency 
it is hoW much and what action has 
been taken by the government to 
bricige the gap? 

:MR. SPEAKER: This does not arise 
out of the present question. For this 
you will have to put a separate ques-
tion. 
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DR. VASANT KUMAR PANDIT: 
The hon. Minister has given the im-
pression that he has fulfilled all the 
demands or all the states in respect 
of fertilisers. I would like to know 
what w.as the demand fram Maabya 
Pradesh for the kharif season and how 
much was supplied? He also gave the 
impression that the States put up in-
flated demands. 

SHRI BIRENDRA SINGH RAO: 
Sir I mentioned of the total demand 
train all the States on the basis of 
which allocations were made. This il> 
the general practiCe that they demand 
more than their requirements. 

Central aid for all round deveiopmeat 
01 rural areas 

*296. PROF. NIRMALA KUMARI 
SHAKTAWAT: Will the Minister of 
RURAL RECONSTRUCTION be 
pleased to lay a statement shoWiilg: 

(a) whether the Central Govern-
ment provide financial assistance to 
the State '(;overnments for the all-
round development of rural areas; 

(b) the number of villages in Rajas-
than for which financial assistance 
has been provide<i for the purpose so 
far and the number of vlllages for 
whJCh such assistance would be pro-
vided this yeari and 




